B | TEM NO. 52 REG STRAR COURT. 2 SECTI ON Xi
SUPREMECOURTOF I NDI A
RECORD OF PROCEEDI NGS
BEFORE THE REG STRAR M K HANJURA
Petition(s) for Special Leave to Appeal (C No(s). 36813/2013
KRI SHNA KUVAR & ANR Petitioner(s)
VERSUS

RAJ BAHADUR Respondent ( s)
(Wth prayer for interimrelief)

Date : 21/07/2014 This petition was called on for hearing today.

For Petitioner(s) Kul deep Yadav, Adv.
Ayush Negi , Adv.

Yash Pal Dhingra , Adv.

s =55

For Respondent (s) Ashok Kumar Singh , Adv.

UPON hearing the counsel the Court nade the follow ng
ORDER

Ld. Counsel for the respondent has stated that he has filed
t he counter af fidavit t oday itself. Ofice shal | verify t he
position and report accordingly.

Li st again on 31.7.2014.

(M K HANJURA)
Regi strar

Signature Not Verified
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